
LIST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF JUNE 2025

COURT DISTRICT CASE TYPE CASE NO.

1 CENTRAL NIL

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL NIL

6 CENTRAL NIL

7 CENTRAL NIL

8 CENTRAL NIL

9 CENTRAL CS (COMM.) 22.05.2025 8.3E+009 12.06.2025

OMP (I) (COMM.) 03.06.2025 9818489589 12.06.2025

SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

SH. VIDYA PRAKASH/ SH. 
SANJEEV KUMAR AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

MS. DEVENDER KUMAR SHARMA, 
DISTRICT JUDGE, COMMERCIAL 
COURT-03

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, COMMERCIAL  
COURT-04

SH. MANOJ KUMAR DISTRICT 
JUDGE (COMMERCIAL COURT)-05

SH. NEELAM SINGH,  DJ COMM-06 
TIS HAZRI COURT CENTRAL 
DELHI

SH. MUKESH KUMAR GUPTA, 
DISTRICT JUDGE, COMMERCIAL 
COURT-07

SH. GORAKH NATH PANDEY, 
DISTRICT JUDGE, COMMERCIAL 
COURT

SH. DEEPAK GARG, DISTRICT 
JUDGE, COMMERCIAL COURT-09

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

CS 
(COMM)/58
5/2025

PUNJAB NATIONAL 
BANK Vs BABITA 
MITTALPROP OF 
MITTAL ENTERPRISES

kalaanilegaladvisor@gmail.com

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

OMP (I) 
(COMM.) 
473/2025

Rahul Bhargava  Vs  M/s 
Neo Developers Pvt Ltd

ALOK 
BHATT(P),

Office@raji
ndersingh.co
.in

mailto:kalaanilegaladvisor@gmail.com


COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

9 CENTRAL

OMP (I) (COMM.) 03.06.2025 9818489589 12.06.2025

OMP (I) (COMM.) 03.06.2025 9818489589

04.06.2025 98104-74101 12.06.2025

10 CENTRAL NIL

11 CENTRAL CS (COMM) 06-03-2025 9810031823 06.06.2025

CS (COMM) 13-09-2024 9811267045 06.06.2025

CS (COMM) 19-05-2025 9810511644 06.06.2025

EX (COMM) 14-05-2025 R B Singh 9810822167 06.06.2025

CS (COMM) 14-05-2025 S B Pandey 9313780408 06.06.2025

CS (COMM) 16-05-2025 9213905829 06.06.2025

SH. DEEPAK GARG, DISTRICT 
JUDGE, COMMERCIAL COURT-09

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

OMP (I) 
(COMM.) 
474/2025

Rahul Bhargava  Vs  M/s 
Neo Developers Pvt Ltd

ALOK 
BHATT(P),

Office@raji
ndersingh.co
.in

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

OMP (I) 
(COMM.) 
472/2025

Harmeet Singh Kapoor  
Vs  M/s Neo Developers 
Pvt Ltd

ALOK 
BHATT(P),

Office@raji
ndersingh.co
.in

ALOK 
BHATT(P),

309 
THIRD 
FLOOR 
EXTENTI
ON 
BLOCK

EXECUTION 
(COMM.)

EXECUTIO
N (COMM.) 
293/2025

Ajay prakash gupta  Vs  
Sanjay jain

Sandeep 
Jindal(P),

SH. AJAY PANDEY, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. S.S RATHI, DISTRICT JUDGE, 
COMMERCIAL COURT

COURT 
ROOM 
310

CS (COMM)/272/2025 SADHANA GUPTA Vs 
HANSRAJ GUPTA AND 
CO. PVT. LTD

ujjawal 
Gupta, 
Sanjay 
Aggarwal

sa9860@gm
ail.com

COURT 
ROOM 
310

CS (COMM)/1018/2024 VAISHNO WIRE PVT 
LTD Vs GUPTA POWER 
INFRASTRUCTURE 
LTD

Neeraj 
Gupta

info@juslaw
offices.com

COURT 
ROOM 
310

CS (COMM)/564/2025 SHEHNAAZ PARVEEN 
Vs PRATAP GULYANI

Jitender 
Garg

advjiten@ya
hoo.com

COURT 
ROOM 
310

Execution (Comm.)/256/2025 MOHD FAHIM Vs M/S 
ORIENTAL 
INSURANCE 
COMPANY LTD

advocaterbsi
ngh1962@g
mail.com

COURT 
ROOM 
310

CS (COMM)/525/2025 Gulshan Sharma Vs 
Ashish Aggarwal

sbpandey7@
yahoo.com

COURT 
ROOM 
310

CS (COMM)/545/2025 DINESH KUMAR Vs 
VIJAY CHUG

Manish 
Dewan

manishdiwa
nadv@gmail
.com

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#


COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

11 CENTRAL

CS (COMM) 04-04-2025 9462721617 06.06.2025

Misc DJ 02-06-2025 9582224485 06.06.2025

CS (COMM) 09-06-2025 9811059395 11.06.2025

OMP (I) (COMM) 04-06-2025 9818489589 17.06.2025

OMP (I) (COMM) 04-06-2025 9818489589 17.06.2025

SH. S.S RATHI, DISTRICT JUDGE, 
COMMERCIAL COURT

COURT 
ROOM 
310

CS (COMM)/377/2025 TEXMACO RAIL AND 
ENGINEERING LTD Vs 
RADHEY RADHEY 
INFRA REALITY PVT. 
LTD

Nikunj 
Sharma

advnikunjsh
arma@gmail
.com

COURT 
ROOM 
310

Misc DJ 
451/25

RAJ KUMAR 
BHARDWAJ VS 
RITESH KUMAR

Richa 
Verma

richa.v.1990
@gmail.com

COURT 
ROOM 
310

CS (COMM)/679/2025 PUNJABI CHAAP 
CORNER PRIVATE 
LIMITED Vs PUNJABI 
CHAAP CORNER

Anshima 
Puri

puris_1@ya
hoo.co.in

COURT 
ROOM 
310

OMP (I) (COMM.)/486/2025 Rahul Bhargava Vs M/s 
Neo Developers Pvt Ltd

Rajinder 
Singh

Office@raji
ndersingh.co
.in

COURT 
ROOM 
310

OMP (I) (COMM.)/485/2025 Harmeet Singh Kapoor 
Vs M/s Neo Developers 
Pvt Ltd

Rajinder 
Singh

Office@raji
ndersingh.co
.in

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#


COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

12 CENTRAL 401 OMP I COMM 311/2025 02.04.2025 9811452022 02.06.2025

401 OMP I COMM 469/2025 03.06.2025 9810196968 04.06.2025

401 CS COMM 582/2025 25.05.2025 9868140686 03.06.2025

401 CS COMM 295/2025 11.03.2025 9810220380 06.06.2025

401 ARB.A.COMM 3/2025 04.06.2025 9811253529 06.06.2025

401 OMP I COMM 480/2025 03.06.2025 9818489589 11.06.2025

401 OMP I COMM 479/2025 03.06.2025 9818489589 11.06.2025

401 OMP I COMM 477/2025 03.06.2025 9818489589 11.06.2025

401 OMP I COMM 490/2025 06.06.2025 9818489589 11.06.2025

13 CENTRAL NIL

SH. RAVINDER BEDI, DISTRICT 
JUDGE, COMMERCIAL COURT

HDFC BANK VS NEHA 
VERMA

ANISH 
BHOLA

ANISHBHL
A17@YAH
OO.COM

KARAN GROVER V/S 
SARKAR VISION 
CULTURE MEDIA

ABHINAV 
GARG

ADV.ABHI
NAVGARG
@GMAIL.C
OM

ABC PUBLISHERS & 
DISTRIBUTORS PVT 
LTD V/S VALUE COERS 
INDIA LLP

RAJBIR 
BANSAL

RAJBIRBA
NSAL.ADV
@GMAIL.C
OM

M/S INVICTUS 
DIGITAL V/S M/S 
SHREE DURGA 
ENTERPRISES

YASHPAL 
SINGH

ADVOCAT
ES.EKLAW
YA@GMAI
L.COM

SATYAM POLYKNITS 
V/S EXCEL VINYL 
COATINGS P LTD

PANKAJ 
MEHTA

PASNKAJ
@FORTUN
E 
LEGAL.IN

RAMA KAPOOR V/S 
NEO DEVELOPERS P 
LTD

RAJINDE
R SINGH

OFFICE@R
AJINDERSI
NGH.CO.IN

RENU WADHERA V/S 
M/S NEO 
DEVELOPERS P LTD

RAJINDE
R SINGH

OFFICE@R
AJINDERSI
NGH.CO.IN

JAGHMOHAN 
ENTERPRISSES V/S 
M/S NEWO 
DEVELOPERS P LTD

RAJINDE
R SINGH

OFFICE@R
AJINDERSI
NGH.CO.IN

M/S AB BROOKEL PVT 
LTD V/S M/S NEW 
DEVLOPERS P LTD

RAJINDE
R SINGH

OFFICE@R
AJINDERSI
NGH.CO.IN

SH. M.K NAGPAL, DISTRICT 
JUDGE, COMMERCIAL COURT



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

14 WEST NIL

15 WEST NIL

16 WEST NIL

17 WEST NIL

18 WEST NIL

19 WEST NIL

20 NEW DELHI NIL

21 NEW DELHI 30/2025 07.03.2025 PRAVEEN KR. JAIN 9.9E+009 04.06.2025

22 NEW DELHI 24 19/03/2025 9810513998 45817

24/07/2024 9999063880 45820

SH. ASHUTOSH KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)

MS. VINEETA GOYAL, DISTRICT 
JUDGE (COMMERCIAL COURT)-02

SH. RAGHUBIR SINGH, DISTRICT 
JUDGE (COMMERCIAL COURT)-03

SH. SANJEEV AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)

SH. AJAY GUPTA, DISTRICT JUDGE 
(COMMERCIAL COURT)

SH. NARESH KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)

SH. PULASTYA PARAMCHALA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

SH. BALWANT RAI BANSAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)

OMP 
(COMM.)

GD Goenka 
Public School 
Vs 
EXTRAMARKS 
EDUCATION 
INDISA

MA. HIMANI MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-03 

SUIT FOR 
RECOVERY

CS 
(COMM)/21
2/2025

LIC Housing Finance 
Limited Vs Amit Bhagat.

SUNIL 
MITTAL

SUIT FOR 
RECOVERY

CS 
(COMM)/58
7/24

Rajeev Agnihotri And 
Ors VS M/s Multitex 
Engineering Pvt. Ltd. 

SHASHI 
BALA



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

22 NEW DELHI 24

24/07/2024 9999063880 45820

23 SOUTH NIL

24 SOUTH Commercial 04-06-2025 9654900405 04.06.2025

Commercial 22.05.2025 9717211123 04.06.2025

Commercial 13.05.2025 9810980661 05.06.2025

Commercial 22.05.2025 9810652956 05.06.2025

Commercial 11.02.2025 9811192158 05.06.2025

Commercial 01.04.2025 45640851 09.06.2025

Commercial 15.04.2025 8556059335 12.06.2025

Commercial 27.05.2025 46560881 12.06.2025

MA. HIMANI MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-03 

SUIT FOR 
RECOVERY

CS 
(COMM)/58
7/24

Rajeev Agnihotri And 
Ors VS M/s Multitex 
Engineering Pvt. Ltd. 

SHASHI 
BALA

MS. SAVITA RAO, DISTRICT 
JUDGE(COMMERCIAL COURT)

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

CS 
(COMM)/28
0/2025

Helios Tech Solutions  
Vs  MGF Metropolitan 
Mall

YATHART
H 
SINGH(P),

achin@aygl
egalllp.com

6, New 
Court 
Block-I

Execution 
(Comm.)/82
/2025

CROP CHEMICALS 
INDIA LTD Vs 
ADVANTIS CROP 
SCIENCES PVT LTD

G.S.GANG
WAR

gangwar@g
sgangwar.co
m

6, New 
Court 
Block-I

CS 
(COMM)/25
3/2025

Wilson and Hughes 
India Pvt Ltd Vs A and K 
Sarl

SUSHAIN 
SOBTI

j.abhay@am
sshardul.co
m

6, New 
Court 
Block-I

CS 
(COMM)/26
4/2025

Kargha Fashion Retail 
Private Limited Vs 
Tarsem Lal

C.M.GOYA
L

CMGOYAL
ADVOCAT
E@GMAIL.
COM

6, New 
Court 
Block-I

OMP (I) 
(COMM.)/13
80/2025

AXIS BANK Vs SHIV 
KUMAR SHARMA

SHOBHA 
GUPTA

SRSHOBH
AGUPTA@
GMAIL.CO
M

6, New 
Court 
Block-I

Execution 
(Comm.)/57
/2025

Ana Malhotra Vs 
Gateway Overseas

BHARAT 
GUPTA

legistauxillar
y@gmail.co
m

6, New 
Court 
Block-I

CS 
(COMM)/22
5/2025

KIBI SPORTS PRIVATE 
LIMITED Vs PUNJAB 
DE SHER

DIXIT 
MEHTA

AKKE.DUC
TUSLEGAL
@GMAIL.C
OM

6, New 
Court 
Block-I

CS 
(COMM)/27
1/2025

DEEPAK KUMAR 
KHEMKA Vs RACHNA 
GUPTA

S.K.BANS
AL

UNITEDM
ARK@UNI
TEDANDU
NITED.CO
M



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

24 SOUTH

Commercial 05-06-2025 9810618195 12.06.2025

25 SH. SANDEEP YADAV SOUTH NIL

26 SOUTH Commercial 15/05/2025 9990659331 02.06.2025

Commercial 19/04/2025 9958726491 03.06.2025

Commercial 19/04/2025 9958726491 03.06.2025

Commercial 19/04/2025 9958726491 03.06.2025

Commercial 19/04/2025 9958726491 03.06.2025

Commercial 19/04/2025 9958726491 03.06.2025

Commercial 30/05/2025 9711197229 03.06.2025

Commercial 14/02/2025 9810134793 03.06.2025

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 
Block-I

CS 
(COMM)/28
3/2025

Union Bank of India  Vs  
Vikram

Arvind 
Sinha(P),

arvindsinha1
@gmail.com

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/33
57/2025

KOTAK MAHINDRA 
PRIME LTD  Vs  
DINESH CHANDRA

AMIT 
KUMAR 
SINHA(P),

kmpspartner
@gmail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/29
72/2025

KOTAK MAHINDRA 
PRIME LTD  Vs  SUMIT 
D

RAJESH 
JANGRA(
P),

jangraadvoc
ate@gamil.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/29
69/2025

KOTAK MAHINDRA 
PRIME LTD  Vs  MONU 
KUMAR

RAJESH 
JANGRA(
P),

jangraadvoc
ate@gamil.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/29
70/2025

KOTAK MAHINDRA 
PRIME LTD  Vs  SONU 
D

RAJESH 
JANGRA(
P),

jangraadvoc
ate@gamil.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/29
71/2025

KOTAK MAHINDRA 
PRIME LTD  Vs  
KRISHNA SINGH

RAJESH 
JANGRA(
P),

jangraadvoc
ate@gamil.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/29
73/2025

CNH INDUSTRIAL 
CAPITAL INDIA PVT 
LTD  Vs  MANJEET 
SINGH

RAJESH 
JANGRA(
P),

jangraadvoc
ate@gamil.c
om

29, New 
Court 
Block-II

OMP 
(COMM)/29
/2025

MANOJ KHANDELWAL 
 Vs  ARROW DESIGN

Gaurav 
Varma(P),

gaurav@inte
griconlaw.co
m

29, New 
Court 
Block-II

CS 
(COMM)/84
/2025

LEAYAN GLOBAL 
PRIVATE LIMITED  Vs  
KRISHNA SALES AND 
ANR

ANIL 
KUMAR 
SAHU(P),

allipcare@g
mail.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 01/04/2025 04.06.2025

Commercial 01/04/2025 04.06.2025

Commercial 01/04/2025 04.06.2025

Commercial 19/04/2025 9958726491 10.06.2025

Commercial 19/04/2025 9958726491 10.06.2025

Commercial 19/04/2025 9958726491 10.06.2025

Commercial 31/05/2025 9873347330 10.06.2025

Commercial 31/05/2025 9873347330 10.06.2025

Commercial 31/05/2025 9873347330 10.06.2025

Commercial 31/05/2025 9873347330 10.06.2025

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/27
36/2025

AXIS BANK LTD  Vs  
DIVY GAUR

avinash 
kumar(P),

9811182985, 
011-41513189

avinash.adv
@gmail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/27
34/2025

AXIS BANK LTD  Vs  
SAURABH KUMAR 
SINGH

avinash 
kumar(P),

9811182985, 
011-41513189

avinash.adv
@gmail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/27
37/2025

AXIS BANK LTD  Vs  
USHA DATTATRAY 
HALANDE

avinash 
kumar(P),

9811182985, 
011-41513189

avinash.adv
@gmail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/29
67/2025

KOTAK MAHINDRA 
PRIME LTD  Vs  
MEGHA SINGH

RAJESH 
JANGRA(
P),

jangraadvoc
ate@gamil.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/29
68/2025

KOTAK MAHINDRA 
PRIME LTD  Vs  GEETA

RAJESH 
JANGRA(
P),

jangraadvoc
ate@gamil.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/29
64/2025

KOTAK MAHINDRA 
PRIME LTD  Vs  
SHWETA KAPOOR

RAJESH 
JANGRA(
P),

jangraadvoc
ate@gamil.c
om

29, New 
Court 
Block-II

OMP (I) 
(COMM)/36
48/2025

AXIS BANK LTD  Vs  
MOHD ASIF GANIE

JUNEANK 
MAHAJA
N(P),

JUNEank_m
ahajan05@y
ahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/36
46/2025

AXIS BANK LTD  Vs  
SHAMBHU NATH 
YADAV

JUNEANK 
MAHAJA
N(P),

JUNEank_m
ahajan05@y
ahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/36
47/2025

AXIS BANK LTD  Vs  
SHANI

JUNEANK 
MAHAJA
N(P),

JUNEank_m
ahajan05@y
ahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/36
43/2025

AXIS BANK LTD  Vs  
NITHIN V

JUNEANK 
MAHAJA
N(P),

JUNEank_m
ahajan05@y
ahoo.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 30/04/2025 10.06.2025

Commercial 02/05/2025 10.06.2025

Commercial 19/04/2025 9873347330 10.06.2025

Commercial 26/04/2025 10.06.2025

Commercial 05/05/2025 011-26843455 10.06.2025

Commercial 01/02/2025 10.06.2025

27 SOUTH Commercial 08/04/2025 9643680913 05/06/2025

Commercial 06/06/2025 9958493994 06/06/2025

28 SH. LAL SINGH, DISTRICT JUDGE NIL

29 NIL

SH. SANJEEV KUMAR SINGH, 
COMMERCIAL COURT.

29, New 
Court 
Block-II

OMP (I) 
(COMM)/32
40/2025

AXIS BANK LTD  Vs  
VIKAS KUMAR

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/32
74/2025

AXIS BANK LTD  Vs  
PHOOL CHANDRA

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw
@gmail.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/29
76/2025

AXIS BANK LTD  Vs  
DALJIT SINGH GILL

JUNEANK 
MAHAJA
N(P),

JUNEank_m
ahajan05@y
ahoo.com

29, New 
Court 
Block-II

OMP (I) 
(COMM)/31
81/2025

INTERNATIONAL 
ASSET 
RECONSTRUCTION 
COMPANY PVT LTD  Vs 
 SESHAYYA PANDE

Kushank 
Sindhu(P),

9640160714, 
7065488258

kushank@ks
alaw.in

29, New 
Court 
Block-II

CS 
(COMM)/24
0/2025

Loreal S A  Vs  
Cosmoline Exim LLP

Shravan 
Bansal(P),

unitedmark
@unitedand
united.com

29, New 
Court 
Block-II

CS 
(COMM)/61
/2025

M/S LOREAL SA  Vs  
HERBHEAL 
COSMETICS AND ANR

Shravan 
Bansal(P),

011-26843455, 
011-32959881

unitedmark
@unitedand
united.com

SH. LOKESH KUMAR SHARMA, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

40, New 
Court 
Block-II

CS 
(COMM)/17
7/2025

STATE BANK OF INDIA 
 Vs  BHUPENDRA 
KUMAR SINGH

RANI  
BHARDW
AJ(P),

rbhardwajas
sociates@g
mail.com

40, New 
Court 
Block-II

CS 
(COMM)/28
4/2025

SNOWMAN LOGISTICS 
LIMITED  Vs  SNOW EX 
LOGISTICS PRIVATE 
LIMITED

Rohit 
Kumar(P),

abhishek.shi
vangi@outlo
ok.com

SOUTH-
EAST

MS. NIKHIL CHOPRA, DISSTRICT 
JUDGE

SOUTH-
EAST
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REGISTRATIO
N
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ELECTRONIC 
SERVICE OF 
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30 SH. VRINDA KUMARI NILSOUTH-
EAST



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

31 MS. ANU GROVER BALIGA SOUTH-EAST 21 Commercial Suit 02-06-2025 9219701292 --

Commercial Suit 02-06-2025 9868040826 --

Execution Petition 05-06-2025 9810300955 --

Commercial Suit 05-06-2025 9811149439 --

Commercial Suit 05-06-2025 011-24324777 --

05-06-2025 9811217093 --

Commercial Suit 05-06-2025 8800784740 --

Execution Petition 06-06-2025 9555052211 --

32 SH. BHUPESH KUMAR NIL

33 NIL

CS 
(COMM)/47
5/2025

CANARA BANK  Vs  
SATENDER PROP OF 
M/s AYUSH 
GARMENTS

FAHAD 
KHAN(P),

not 
mentioned

CS 
(COMM)/47
4/2025

M/s Gonsai Logistics Pvt 
Ltd  Vs  M/s Beatbox 
Entertainment Pvt Ltd

Rakesh 
Kumar  
Sharma(P)
,

sharmarakes
hadv1@gma
il.com

ExCOMM - 
Award by 
Arb 
Comm/35/2
025

AMARDEEP BUILDERS 
 Vs  DELHI 
DEVELOPMENT 
AUTHORITY

Akshu 
Jain(P),

skjainandass
ociates@gm
ail.com

CS 
(COMM)/49
6/2025

M/S AMBICA 
ENTERPRISES  Vs  MR 
ALOK GUPTA 
PROPRIETOR OF M/S 
TIRUPATI BALAJI 
OVERSEAS

SATYA 
PRAKASH 
NANGIA(P
),

advkumarkri
shan@gmail
.com

CS 
(COMM)/49
5/2025

TSI OVERSEAS PVT 
LTD AND ORS  Vs  M/S 
OM R S Interiors

Alok 
Bhachawat
(P),

not 
mentioned

Misc. Application in 
Suit

Misc 
DJ/623/202
5

SH MUKESH BANSAL  
Vs  DELHI TOURISM 
AND TRANSPORT 
DEVELOPMENT 
COPORATION AND 
ANR

Durgesh 
Gupta(P),

adv.durgesh
gupta@gmai
l.com

CS 
(COMM)/49
4/2025

STATE BANK OF INDIA 
 Vs  MR BIGHAMBER 
SINGH RAWAT

Dharmend
ra 
Singh(P),

shubhi1673
@gmail.com

EXECUTIO
N 
(COMM)/22
3/2025

ATLAS LOGISTICS 
PRIVATE LIMITED  Vs  
MR INDARJEET 
CHAWLA AND ANR

Parshant 
Arora(P),

aroraprashan
t1991@gmai
l.com

SOUTH-
EAST

MS. NEERA BHARIHOKE, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

34

30

CS (comm) 303/2025 16.04.2025 9818638678 04.07.2025

CS (comm) 344/2025 25.04.2025 8826363007 04.07.2025

CS (comm) 3733/2024 27.09.2024 9810064398 21.07.2025

CS (comm) 3598/2024 16.08.2024 9810064398 21.07.2025

CS (comm) 3732/2024 27.09.2024 9810064398 21.07.2025

CS (comm) 209/2025 12.03.2025 9811085046 24.07.2025

CS (Comm) 211/2025 17.03.2025 9811962836 21.07.2025

35 NIL

MS. NIRJA BHATIA, DJ, DIGITAL-
07, SOUTH EAST DISTRICT, 

SOUTH-
EAST

Parajit Industries (India) 
pvt.  Ltd Vs Pappu 
Kumar 

Sh Manish 
Macgregor

manishmacg
regor@yaho
o.com

MBJ Creations Pvt ltd Vs 
Razon Luxuary 

Sh Amit 
Sahni and 
Sonali 
Tiwari 

officeofamit
sahni@gmai
l.com

Parajit Industries (India) 
Pvt Ltd Vs Avaneesh 
Kumar

Sh H. S 
Dhillon 

hsdhillon200
2@gmail.co
m

Parajit Industries (India) 
Pvt ltd Vs Amit Bansal & 
Anr. 

Sh H. S 
Dhillon 

hsdhillon200
2@gmail.co
m

Parajit Industries (India) 
pvt ltd Vs Rambabu 
Surampudi

Sh H. S 
Dhillon 

hsdhillon200
2@gmail.co
m

State Bank of India Vs 
Hare Krishna Jha 

Sh Akhil 
Gupta 

gupta26a@y
ahoo.co.in

M/S Omsons Marketing 
Pvt Ltd Vs M/S Glow 
Infocom Pvt Ltd 

Mr. Irshad 
Ahmed

adv.irshad@
gmail.com

SH. RAJ KUMAR TRIPATHI, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

36 EAST NIL

37 EAST 101 CS COMM 151/2025 08-05-2025 9968067667 05-06-2025

101 CS COMM 113/2025 07-04-2025 9968067667 05-06-2025

101 CS COMM 133/2025 23-04-2025 8896932838 09-06-2025

101 CS COMM 52/2025 15-02-2025 9873586359 11-06-2025

101 CS (COMM) 174/2025 30-05-2025 9810605435 12-06-2025

101 CS COMM 58/2025 24-02-2025 9899913203 13-06-2025

101 CS (COMM) 39/2025 06-02-2025
9910706496

13-06-2025

101 CS COMM 47/2024 01-02-2024
9958986363

13-06-2025

101 CS COMM 305/2024 07-10-2024
9873082662

13-06-2025

SH. DEVENDER KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)

MS. RUBY ALKA GUPTA, DISTRICT 
JUDGE (COMMERCIAL COURT)

UCO BANK V/S 
ABHISHEK SINGH

YOGESH 
KUMAR 
SHARMA

adv.yogeshs
harma121@
gmail.com

UCO BANK V/S SUNNY 
MADAN

YOGESH 
KUMAR 
SHARMA

adv.yogeshs
harma121@
gmail.com

STATE BANK OF INDIA 
V/S ANJALI

SUCHITA 
DIXIT

agnihotrisuc
hita@gmail.
com

SAR EDUTECH 
LIMITED V/S 
MAHENDER KUMAR

SACHIN 
KUMAR 
JAIN

skjainadvoca
te9@gmail.c
om

M/S ESPAN 
INFRASTRUCTURE 
LTD. V/S BIRJU

RAJESH 
KUMAR 
SHARMA

rajeshsharm
a638@gmail
.com

BANK OF BARODA V/S 
PRABHAT CHOPRA

MS. 
SUDHA 
SHUKLA

adv.sudhash
ukla@gmail.
com

SIRSA DEPOSITS AND 
ADVANCES LIMITED 
V/S GHAZIABAD 
ORGANICS LTD.

PANKAJ 
WALIA

infinitylegal
s@gmail.co
m

PUNJAB NATIONAL 
BANK V/S SONU 
PAWAR

NITIN 
GARG

info@knowl
ex.in

M/S SAMEER 
BUILTAID PVT. LTD. 
V/S ASIAN 
CONSTRUCTION 
COMPANY 

R. S. 
PAWAR

advrspaward
el@gmail.co
m



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

37 EAST 

101 CS COMM 150/2025 07-05-2025
9868927179

13-06-2025

38 77/2025 24.05.2025 Jitendra Kumar 8.7E+009 03.06.2025

55/2025 19.04.2025 B K Agrawal 9.2E+009 09.06.2025

41/2025 19.03.2025 Sanjeev Singh 9.8E+009 12.06.2025

30/2025 03.03.2025 Lalit Kumar 1.0E+010 12.06.2025

39 SHAHDARA 20-03-2025 9654417727 10-06-2025

03-05-2025 9999348834 10-06-2025

14-11-2024 S K Singh 9891179438 05-06-2025

14-05-2025 8700925528 12-06-2025

40 SHAHDARA 15-04-2025 Bankof Baroda Vs Sheela 9910568669 01.05.2025

MS. RUBY ALKA GUPTA, DISTRICT 
JUDGE (COMMERCIAL COURT)

PUNJAB NATIONAL 
BANK V/S ADITI 
JUNEJA

KALAANI 
LEGAL 
ADVISOR
S

kalaanilegal
advisors@g
mail.com

SH. SANJEEV KUMAR MALHOTRA, 
DISTRICT JUDGE (COMMERCIAL)-
01

NORTH-
EAST

CS(COMM
)

MEGH 
MEDITECH 
PVT LTD vs. 
DR JASBIR 
SINGH 
BHANDARI

riendslawone@
gmail.com

CS(COMM
)

Central Bank of 
India Vs Ms 
Aditya Traders

officeofraghavs
inghal@grnail.
com

EX(COM
M)

GUDDU 
GUPTA 
TRADING AS 
MS LEELA 
COSMETICS Vs 
KALIA GUPTA 
AND ORS

ATANDA.ADV
@GMAIL.COM 

CS(COMM
)

M/S VISHW 
AKARMA 
ENGG. WORKS 
Vs M/S 
KHUNTHUNA
TH POWER

kumarlalit078@gmail.colm

SH. BRIJESH KUMAR GARG, 
DISTRICT JUDGE, COMMERCIAL 
COURT

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS 
(COMM)/17
5/2025

VISTORY 
CONSULTANTS PVT 
LTD Vs ACHIVEMENTS 
POINTS AND ORS

Navdeep 
dev singh

navdeepdev
@gmail.com

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS 
(COMM)/28
1/2025

DALIP BINDAL Vs 
JAVED CHAUDHARY

Kunal 
Mittal

kunalsmittal
@gmail.com

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

OMP(I) 
(COMM)/10
/2024

Rajendra Sharma Vs 
M/S Antriksh 
Developers and 
Promoters Pvt Ltd

singhskandc
ompany@g
mail.com

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

CS 
(COMM)/30
8/2025

Naman Apparels LLP Vs 
Shri Jaipal Vastra 
Bhandar Private Limited

pyush 
katyal

piyushkatyal
98@gmail.c
om

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
225/2025

Umesh 
Joshi 

advumeshjos
hi@gmail.co
m

mailto:kumarlalit078@gmail.colm


COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
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40 SHAHDARA

15-04-2025 9910568669 01.05.2025

04-01-2025 9999490798 08.05.2025

04-01-2025 9810386632 15.05.2025

18-03-2025 9650677902 17.05.2025

06-12-2024 9718345050 17.05.2025

10-03-2025 9210004370 20.05.2025

25-02-2025 7982546417 24.05.2025

13-02-2025 9811179209 24.05.2025

24-05-2025 9210004370 27.05.2025

41 30.05.2025 9643008880 06.06.2025

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
226/2025

Bank of Baroda Vs 
Deepak Gupt

Umesh 
Joshi 

advumeshjos
hi@gmail.co
m

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
05/2025

Canara Bank Vs 
JANMEJAY KUMAR 
SINGH

ANUJ 
AGARWA
L 

advocateanu
jagarwal@y
ahoo.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
03/2025

PUNJAB AND SIND 
BANK Vs SHUBHAM 
JAIN

AKANKSH
A 
KAPOOR 

akankshakap
oor1691@g
mail.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
168/2025

VIKASH NAHAR Vs 
ANITA

SIDHANT 
DHINGRA 
AND 
ASSOCIAT
ES 

siddhantdhin
gra@siddha
ntdhingra.co
m

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
622/2024

BAL KISHAN Vs VIKAS 
PAL

Jatin 
Sharma 

trinitylawfir
m87@gmail.
com

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
150/2025

JAWAHAR MITTAL Vs 
Lakshaman Prasad 
Gupta

ARUN 
KUMAR 

adv.vyasaru
n@gmail.co
m

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
120/2025

SH KOMAL PRASAD Vs 
SMT SUCHITA SINGH

TALEWAR 
SINGH 

rajoratapan2
3@gmail.co
m

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
103/2025

Komal Prasad Vs Shri 
Aniket Kumar

TALEWAR 
SINGH 

rndubeyanda
ssociates202
@gmail.com

ROOM 
NO 208

COMMERCIAL 
CIVIL

CS COMM 
345/2025

Mahesh Kumar Dudhani 
Vs Danish Ali

ARUN 
KUMAR 

vyasarun@g
mail.com

SH. SANJAY SHARMA-II, DISTRICT 
JUDGE, COMMERCIAL COURT

303, New 
Court 
Building, 
KKD/Delh
i

CS (COMMERCIAL 
)

CS (COMM) 
362/2025

UPGRID SOLUTIONS 
PVT LTD VS SANJAY 
KUMAR

KRITIKA 
TUTEJA

contact@aaa
legal.pro



COURT DISTRICT CASE TYPE CASE NO.SR.
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COURT 
ROOM
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42 NIL

43 NIL

SH. PAWAN KUMAR MATTO DJ 
(COMM-04)

MS. PREETI AGARWAL GUPTA, 
DISTRICT JUDGE, (COMMERCIAL 
COURT)

NORTH-
WEST



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
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ADVOCAT
E EMAIL 
ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

44 SH.VINOD YADAV NIL

45 NORTH NIL

46 NORTH NIL

47 NIL

48 NIL

49 NIL

50 NIL

TOTAL 75

NORTH-
WEST

SH. AMIT KUMAR, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. UMED SINGH, DISTRICT 
JUDGE (COMMERCIAL) 

SH. RAJ KUMAR, DISTRICT JUDGE 
(COMMERCIAL COURT-01

SOUTH 
WEST

MS. SAVITA RAO, DISTRICT 
JDUGE, COMMERCIAL COURT-
02/SH. VIKAS DHULL, DISTRICT 
JUDGE, COMMERCIAL COURT.

SH. RAKESH SYAL, DISTRICT 
JUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT 
JUDGE, COMMERCIAL COURT-03

SH. RAKESH PANDIT, DISTRICT 
JUDGE, COMMERCIAL COURT-04

SOUTH 
WEST
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